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District wise Details of encroachments of F orest (in Hectares) in Kumaon Zone

St Name T
N otal Total Action taken for Removal of Encroachment Yearwise Districtwise Percentage
No. of Forest Encroachment
of loss of forest
district Cover upto March as on March
(in 2024 S
- . 2024 District
Hectares) Districtwise Forest Division wise
(in Hectares)
Almora Forest The Almora Forest Division have effectively acted to prevent encroachments on forest land,
4.491123 L successfully evicting 0.003 hectares of encroachments. Currently, actions are underway to 0.00261%
Division . ) E . . . Y
identify and remove encroachments on forest land in accordance with regulations.
Bageshwar Parts of Bageshwar Forest Division also falls with in jurisdiction of Almora District, with no | 0.00000%
0 Forest Division |r€Ported encroachment on forest land in these areas.
The Civil Sovam Almora Forest Division have effectively acted to prevent encroachmentson |
0 Al 171980 Civil Soyam  |forest land, successfully evicting 0.013320 hectares of encroachments. Currently, actions are
mora 0.744338 Almora Forest Jundenvay to identify and remove encroachments on forest land in accordance with regulations. | 0.00043%
Division A portion of the Binsar Wildlife Sanctuary falls under the territorial jurisdiction of the Civil
Soyam Almora Forest Division in Alinora District, with no reported encroachments on forest
Binsar Wildlif Parts of Champawat Forest Division also falls with in jurisdiction of Alinora district, with
0.00 mSa:ctularyl € [no reported encroachment on forest land in these areas. 0.00000%
Nainital Forest |Parts of Nainital Forest Division also falls with in jurisdiction of Alinora district, with no
0 L. . 0.00000%
o Division reported encroachment on forest land in these areas.
Total 5.235461 e
Bageshwar Forest Division: According to Uttarakhand Forest Statistics 2007-08, the total
encroached area of the division was 153.1552 hectares, and during that year, the division
Bageshwar  [evicted 0.0990 hectares of encroachment. According to Uttarakhand Forest Stastics 2017-18, N
147.86 Forest Division; [the division evicted 5.43 hectares of encroachment. Forest officials have periodically removed 0.11710%
encroachments while fulfilling their legal responsibilities. Currently, there are 147.86 hectares
2 Bageshwar 126267 of encroachments on forest land, which are being identified and removed in accordance with
- Parts of Civil Soyam Almora Forest Division also falls with in jurisdiction of Bageshwar
Civil Soyam | yiciriet, with no reported encroachment on forest land in these areas. 0.00000%
0 Almo‘rz! Fores{ A portion of the Binsar Wildlife Sanctuary falls under the territorial jurisdiction of the Civil
Division Soyam Almora Forest Division in Bageshwar District, with no reported encroachments on
Total 147.86 _
Champawat Champawat Forest Division have periodically removed encroachments fram forest land while 0.00166%
“ . o 0 il
2.034 Forest Division |fulfilling their legal responsibilities. As of now, a total of 2.24 hectares have hcc}l cleared of
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SI. Nam n -
. name Total Total Action taken for Removal of Encroachment Yearwise Districtwise Percentage
No. of Forest Encroachment loss of forest
district Cover upto March as on March
(in 2024 5 -
e F P 2024 District
Hectares) Districtwise orest Division wise
(in Hectares)
Tarai East Forest Division has actively identified and removed encroachments from forest
land from time to time while fulfilling their legal responsibilities. Currently, there are 68.00
2y 68.00 Tarai East hectares of farest land encroached. The encroachment cases are under judicial process with .
3 Champawat 122416 : Forest Division |proceeding ongoiny in multiple courts. 0.05555%
0 Haldwani Parts of Haldwani Forest Division also falls with in jurisdiction of Champawat district, with 0.00000%
Forest Division [no reported encroachinent on forest land in these areas.
— Total 70034 — }
Parts of Almora Forest Division also falls willTinjurisdiclion of Nainital district, with no | 0.00000%
Almora Forest —_— "
0 L reported encroachment on forest land in these areas
Division
82.22 Haldwani Haldwani Forest Division has periodically removed encroachments from forest land while 0.02701%

Forest Division

fulfilling their legal responsibilities, issuing eviction notices to those illegally occupying forest
Jand. The encroachment cases are under judicial process with proceedings ongoing in multiple
courts. In recent years, the division has effectively acted to prevent encroachments on forest
land, successfully evicted 30.33 hectares of encroachments during the anti-encroachment drive
initiated in June 2023. Currently, there are 82.22 hectares of encroachments on forest land,
which are being identified and removed in accordance with regulations.

Portion of Nandhaur Wildlife Sanctuary is aiso part of the territorial jurisdiction of the
Haldwani Forest Division, with no reported encroachments on forest land.
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Name
of
district

Total
Forest
Cover
(in
Hectares)

Total
Encroachment
upto March
2024
Districtwise
(in Hectares)

Forest Division

Action taken for Removal of Encroachment Yearwise Districtwise

Percentage

loss of forest
as on March
2024 District
wise

Nainital

16.8272

Nainital Forest
Division

In Nainital Forest Division, a total reported encroachment in 2007 was 59.9335 hectares. and
in that year, a total of 0.0025 hectares was evicted from encroachment by the division. In 2009,
0.3755 hectares was freed from a total encroached area of 59.9310 hectares. In 2017, out of a
total encroached area of 33.4865 hectares, 1.8823 hectares was freed from
encroachment(Source: Uttarakhand Forest Statistics Reports 2007-08: 2009-10: 2017-18).
Effective actions have been taken to prevent encroachment on forest land, resulting in the
eviction of 5.00 hectares of forest land from encroachment during the anti-encroachment drive
initiated in June 2023. Currently, there are 16.82723 hectares of encroachments on forest land,
which are being identified and removed in accordance with regulations.

Naina Devi Conservation Reserve is also part of the territorial jurisdiction of the Nainital
Forest Division, with no reported encroachments on forest land.

0.00553%

304449

284.6294

Ramnagar
Forest Division

Ramnagar Forest Division: The division has pertodically removed encroachments from forest
land while fulfilling its legal responsibilities and has issued eviction notices to those occupying
forest land. In recent years, effective actions have been taken by the division to prevent
encroachment on forest land, resulting in the freeing of 1.50 hectares of forest land from
encroachment during the anti-encroachment drive initiated in June 2023. Currently, the total
area of encroachment in the division is 284.6294 hectares.

Sitabani Conservation Reserve is also part of the territorial jurisdiction of the Ramnagar Forest
Division, with no reported encroachments on forest land.

0.09349%

51.7532

Tarai Central
Forest Division

Tarai Central Forest Division has periodically removed encroachments from forest land

while fulfilling their legal responsibilities, issuing eviction notices to those illegally occupying
forest land. The encroachment cases are under judicial process with proceedings ongoing tn
multiple courts, including authorized court/DFO court, the appellate court/CF court and
Hon'ble Uttarakhand High Court. In recent years, the division has effectively acted to prevent
encroachments on forest land, successfully clearing 46,7418 hectares of encroachments during
the anti-encroachment drive initiated in June 2023., Currently, there are 51.7532 hectares of

0.01700%

encroachments on forest land, which are being identified and removed in accordance with laws.
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S Name Total Total Action taken for Removal of Encroachment Yearwise Districtwise Percentage
No. of Forest Encroachment loss of forest
district CI?V(‘T upto March as on March
(in . 2[_)24 . Forest Division 2024 District
Hectares) [ Districtwise wise
(in Hectares)
Tarai East Forest Division has periodically removed encroachments from forest land while
fulfilling their legal responsibilities, issuiny eviction notices to those illegally occupying forest
. land. The encroachiment cases are under judicial process with proceedings ongoing in multiple
2265.18 Tarai Eas' courts. In recent years, the division has effectively acted to prevent encroacliments on forest 0.74403%
Forest Division land, successfully clearing 37.62 hectares of encroachments during the anti-encroachment
drive initiated in June 2023. Currently, there are 2265.18 hectares of encroaclhments on forest
land, which are being identified and removed in accordance with regulations
Tarai West Forest Division has periodically removed encroachments from forest land while
fulfilling their legal responsibilities, issuing eviction notices to those illegally occupying forest
land. The encroachment cases are under judicial process with procecdings ongoing in multiple
courts, including authorized court/DFO court, the appellate court/CF court and Hon'ble
Tarai West Uttarakhand High Court. In recent years, the division has effectively acted to prevent )
1971.86 Forest Division |cncroachments on forest land, successfully evicting 486.1846 hectares of encroachments 0.64768%
during the anti-encroachment drive initiated in June 2023. Currently, there are1971.86 hectares
of encroachments on forest land, which are being identified and removed in accordance with
regulations. ’
Portion of Sitabani Conservation Reserve is also part of the territorial jurisdiction of the Tarai
AL ol Dhiectma. e 1 daed o L. Al <l —
Parts of Champawat Forest Division also falls with in jurisdiction of Nainital district, with
0.00 Champ.av.n.it no reported encroachment on forest land in these areas. 0.00000%
Forest Division
Total 4672,4698
Bageshwar Parts of Bageshwar Forest Division also falls with in jurisdiction of Pithoragarh District, with | 0.00000%
0 Forest Division | no reported encroachiment on forest land in these areas.
Civil Soyam  [Parts of Civil Soyam Almora Forest Division also falls with in jurisdiction of Pithoragarh
0 Almora Forest |district, with no reported encroachment on forest land in these areas 0.00000%

Division
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Name
of
district

Total
Forest
Cover
(in
Hectares)

"~ Total
Encroachment
upto March
2024
Districtwise
(in Hectares)

Forest Division

Action taken for Removal of Encroachment Yearwise Districtwise

Pcr:entagc-‘
loss of forest

as on March

2024 District
wise

Pithoragarh

208075

1.980398

Pithoragarh
Forest Division

Pithoragarh Forest Division: An encroachment of 1.681 hectares has existed since 1940,
According to government order number 203/V.1.P/2001 dated 04.08.2001, proposals for the
transfer of forest land under the Forest Conservation Act 1980 were formulated to regulate the
aforementioned encroachiment and sent to the circle office of the Conservator of the forest
North Kumnaon Circle Almora vide DFO Pithoragarh Letter No. 1371/28-2 dated 21.11.2002.
These were forwarded to the office of the APCCF/Nodal Officer (FC), Dehradun, Uttarakhand.

An encroachment of 0.02 hectares has existed since 1990. A case was filed in the court to evict
the encroachment. On 17.06.2000, the honorable Uttarakhand High court passed a judgment
against the Forest Department. A case was again filed in court for review and a decision in

favor of Forest Department was issued by the Judicial Magistrate Didihat vide Letter Number
20/2001-02 dated 07.05.2008. Action is being taken to vacate the encroached area. An
encroachment of 0.0075 hectares has existed since 1991. Regarding this, the honorable
Uttarakhand High Court issued orders on 14.06.2007 to vacate the encroached area. In
addition to the above, the 28 roadside encroachments are identified and efforts are underway to
reclaim these land as per law. As of now a total of 0.5 hectares of area has been evicted n
district of illegal encroachments during the anti-encroachiment drive initiated in June 2023 and
the efforts age ongoing to rectaim encroached forest land as per forest laws.

The Askot Wildlife Sanctuary is also part of the teritorial jurisdiction of the Pithoragarh
Forest Division, with no reported encroachments on forest land.

0.00095%

Total

1.980398

0

Haldwani
Forest Division

Parts of Haldwani Forest Division also falls with in jurisdiction of Udhamsingh nagar

district, with no reported encroachment on forest land in these areas.

0.00000%
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No.

Name
of
district

Total
Forest
Cover
{in
Hectares)

Total
Encroachment
upto March
2024
Districtwise
(in Hectares)

Forest Division

Action taken for Removal of Fncroachment Yearwise Districtwise

Percentage

loss of forest
ason March
2024 District

wise

Udhamsingh

Nagar

284.84

Tarai Central
Forest Division

Tarai Central Forest Division has periodically removed encroachments from forest land

while fulfilling their legal responsibilities, issuing eviction notices to thase illegally accupying
forest land.  The encroachment cases are under judicial process with proceedmgs ongoing in
multiple courts, including authorized court/DFO court, the appellate court/CF court and
Hon'ble Unarakhand High Court fn recent years, the division has effectively acted to prevent
encroachiments on forest land, successfully clearing 59017 hectares of encroachments during
the anti-encroachment drive inittated in June 2023, Currently, there are 284.84 hectares of
encroachiments on forest land, which are being identified and removed 1 accordance with
regulations.

0.66539%

42808

3648.90

Tarai East
Forest Division

Tarai East Forest Division has penodically removed encroachments from forest land while
fulfilling their legal responsibilities, issuing eviction not 1o those illegally occupying forest
land. The encroaclment cases are under judicial process with proceedings ongoing in multiple
conrts, including authonized court/DFO court, the appellate court/CF court and Hon'ble
Uttarakhand High Court. In recent years, the divisiou has effectively acted to prevent
encroachments on forest land, successfully qng 176 40 hectares of encroachinents during
the anti-encroachinent drive initiated in June 2023, Currently, there are 3618.90 hectares of
encroachments on forest land, which are being identified and removed in accordance with

regulations.

8.52387%

657.29

Tarai West
Forest Division

Tarai West Forest Division has periodically removed encroachments from forest land while
fulfilling their legal responsibilities, issuing eviction notices to those illegally occupying forest
land. The encroachment cases are under judicial process witl proceedings ongoing in multiple
courts, including authorized court/DFO court, the appellate court/CF court and Hon'ble
Uttarakhand High Court. [n recent years, the division has cffectively acted to prevent

encroachments on forest land, successfully clearing 46.7840 heetares of encroachments during

the anti-encroachment drive initiated i June 2023, Currently, there are 657.29 hiectares of
encroachments on forest land, which are being identified and removed in accordance with
regulations,

LRI544%

istrict Total

4591.03

}

un Zone Total

9488.609659
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District wise Details of encroachments of Forest (in Hectares) in Garhwal Zone

Si. { Name Total Total
Percent loss
No. of Forest | Encroachment
of of foresc as on
district Cnfver upto March March 2024
(in 2024 Action taken for Remaval of Encroachment Yearwise Districtwise District wise
Hectares) | Districtwise
(in Hectares)
Badrinath Forest Division have periodically removed encroachments from forest land while
fulfilling their legal responsibilities. As of march 31, 2007 the total forest land encroached
was 421.1902 hectares. Continuous efforts were made to evict encroached forest land from
illegal occupation, as a result 7.8070 hectares, 22.0012 hectares, 0,86 hectares, 0.7550
hectares, 2.3417 hectares, and }.1661 hectares, forest land was reclaimed from illegal
1 |Chamoli 271011 937 occupation in year 2007, 2008, 2009, 2010, 2016 and 2017 respectively (Source: 0.34574%
Uttarakhand Forest Statistics). Furthermore, Eviction notices has been issued to those
illegally occupying forest land. Currently, all cases covering 937 hectares of encroached
forest arca are under proceedings in the multiple courts including authorized courtDFO court
and appellate court/CF court. Effective actions have been taken to prevent encroachment on
forest land.
Total 937 ]
Portion of Tons Forest Division also falls with in jurisdiction of Dehradun District, with no }
0 reported encroachment on forest land in these areas. Effective actions have been taken to 0.00000%
prevent encroachment on forest land.
Chakrata Forest Division has periodically removed encroachments, In the year Z017-18 he
division has evicted 0.0065 hectares of illegal encroachment on forest land. In 2022-23, a
total of 2.66 hectares of encroachment on forest land was evicted by the division. [n recent
0.64327 years, the division has effectively acted to prevent encroachments en forest land, successfully 0.00040%

clearing 0.01 hectares of encroachments during the anti-encroachment drive initiated in June
2023. Currently, a total area of 0.64327 hectares of forest land has been identified as
encroached, and actions to remove these encroachments are in progress according to forest

remlatiane
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SIL

Name
of
district

Total
Forest
Cover
(in
Hectares)

Total
Encroachment
upto March
2024
Districtwise
(in Hectares)

Action taken for Removal of Encroachment Yearwise Districtwise

Percentage loss
of forest as on
March 2024
District wise

Dehradun

161158

579.80

pehradun Forest Division: Ongoing efforts to remove illegally occupied forest land resulted
in the eviction of 0.3264 hectares in 2009 and 17.566 hectares in 2010, respectively (Source:
Uttarakhand Forest Statistics Reports 2009-10 and 2010-1 1). The encroachment cases are
under judicial process with proceedings ongoing in multiple courts. In recent years, the
division has effectively acted to prevent encroachments on forest land, successfully clearing
5.72 hectares of encroachments during the anti-encroachment drive initiated in June 2023,
Currently, there are 579.80 hectares of encroachments on forest land, which are being
identified and removed in accordance with forest regulations.

0.35977%

Parts of Haridwar Forest Division also falls with in jurisdiction of Dehradun District, with
no reported encroachment on forest land in these areas. Effective actions have been taken to
prevent encroachment on forest land.

0.00000%

Parts of Narendranagar Forest Division also falls with in jurisdiction of Dehradun District,
with no reported encroachment on forest land in these areas. Effective actions have been
taken to prevent encroachment on forest land.

0.00000%

25.9729

Soil Conservation Forest Division Kalsi has been consistently identifying and removing
encroachments while fulfilling its legal responsibilities. The Forest Division has effectively
acted to prevent encroachments on forest land, successfully evicting 48.29 hectares of
encroachments during the anti-encroachment drive initiated in June 2023. Currently, there
are 25.9729 hectares of encroachments on forest land, which are being identified and
removed in accordance with regulations.

0.01612%

0.26350

Mussoorie Forest Division has been consistently identifying and removing encroachments
while fulfilling its legal responsibilities. Currently, there are 0.2635 hectares of
encroachments on forest land, which are being identified and removed in accordance with
regulations. Effective actions have been taken to prevent encroachment on forest land.

0.00016%

Total

606.67967
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No.

Name
of
district

Total
Forest
Cover
(in
Hectares)

Total

Encroachment

upto March
2024

Districtwise

(in Hectares)

Action taken for Removal of Encroachment Yearwise Districtwise

[ ]

Haridwar

58394

49.816

Percentage loss |

of forest as on
March 2024
District wise

Haridwar Forest Division Ras periodically removed encroachments from Torest Tand WHITe
fulfilling their legal responsibilities, issuing eviction notices to those illegally occupying
forest land. The encroachment cases are under judicial process with proceedings ongoing in
multiple courts. In recent years, the division has effectively acted to prevent encroachments
on forest land, successfully clearing 27.271 hectares of encroachments during the anti-
encroachment drive initiated in June 2023. Currently, there are 49.816 hectares of
encroachments on forest land, which are being identified and removed in accordance with

remilationg

0.08531%

Total

49.816

Paun

0.00

Parts of Rudraprayag Forest Division also falls with in Jurisdiction of Pauri District, with
no reported encroachment on forest land in these areas. The division has periodically
removed encroachments while fulfilling its legal responsibilities. Effective actions have been
taken to prevent encroachment on forest land.

0.00000%

339671

5.6121

Garhwal Forest Division — Forest Department officials have periodically removed

encroachments while fulfilling their legal responsibilities. In recent years, the division has
effectively acted to stop encroachments on forest land, evicting 0.21 hectares of
encroachments on forest land during the anti-encroachment drive initiated in June 2023
Currently, the total area of encroachment in the division is 5.6121 hectares. The division has
periodically removed encroachments while fulfilling its legal responsibilities. Effective
actions have been taken to prevent encroachment on forest land

0.00165%

1.2414

Currently, the total area of encroachment in the division is 1.2414 hectares. Currently, actions
are underway to identify and remove encroachments on forest land in accordance with
regulations. Lansdowne Forest Division has effectively acted to prevent encroachments on
forest land, successfully clearing 0.20975 hectares of encroachments during the anti-
encroachment drive initiated in June 2023.

0.00037%%

Almora

171980

Parts of Garhwal Forest Division also falls with in jurisdiction of Almora district, with no
reported encroachment on forest land in these areas. The division has periodically removed
encroachments while fulfilling its legal responsibilities. Effective actions have been taken to
prevent encroachment on forest land.

0.00000%

Total

6.8535
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Sl Name Total Total
No. of Forest | Encroachment Percentage loss
district Cover upto March o;{fore;tzaoszzn
(in 2024 Action taken for Removal of Encroachment Y ise Districtwi ot
earwise Districtw istri i
Hectares)| Districtwise ise District wise
(in Hectares)
Rudraprayag Forest Division have periodically removed encroachments from forest land
while fulfilling their legal responsibilities, and eviction notices have been issued to those
illegally occupying forest land. In the year 2019-20 total forest land under encroachment was
307.3683 ha., Rudraprayag forest division successfully removed encroachments from 25.2032
5 |Rudraprayag | 114230 44.86999 ha. of forest land. The inclusion of pending court cases in various courts in the 2020 report 0.03928%
has led to discrepancies in the data. At Present, 8 cases are pending in the Hon'ble
Uttarakhand High Court, covering a total area of 0.061758 hectares. There are encroachments
of 44.86999 hectares on forest land at present, which are being identified and removed in
accordance with law.,
Total 44.86999
Parts of Dehradun Forest Division also falls with in jurisdiction of Tehri District, with no
0.00 reported encroachment on forest land in these areas. The division has periodically removed 0.00000%
' encroachments while fulfilling its legal responsibilities. Effective actions have been taken to ’ ¢
prevent encroachment on forest land.
Tehri Forest Division: According to Uttarakhand Forest Statistics Reports, a total of 0.9852
hectares and 0.107 hectares of forest land were evicted from illegal encroachment on forest
land during the years 2008-09 and 2009-10 respectively (Source: Uttarakhand Forest
Statistics 2008-09; 2009-10). In the year 2016-17, Tehri Forest Division has removed
encroachments on forest land to the extent of 3.4870 hectares (Uttarakhand Forest Statistics
26.2828 2016-17). The APCCF (PFM) collected data on forest land encroachments in the year 2019- 0.01273%

20, as per their data, 1.0031 hectares of encroached forest land was freed from illegal
occupation in the year 2019. The division has effectively acted to prevent encroachments on
forest land, successfully evicting 11.84 hectares of encroachments on forest land during the
anti-encroachment drive initiated in June 2023. Currently, the total area of encroachment in
the division is 26.2828 hectares and efforts are being made to identify and remove
encroachments on forest land in accordance with regulations.
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of
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Cover
(in
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Encroachment
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2024
Districtwise
(in Hectares)

Action taken for Removal of Encroachment Yearwise Districtwise

Percentage loss ‘
of forest as on
March 2024

District wise

Tehn

206439

49.07890

Mussoorie Forest Division:A total of 8.8782 hectares, 8.7152 hectares and 0.0072 hectares
of forest land were evicted from encroachment during the years 2007-08, 2008-09 and 2009-
10 respectively. The APCCF (PFM) gathered data on forest land encroachments for the year
2019-20. According to their records, 1.6172 hectares of encroached forest land was freed
from illegal occupation during that year. The Forest Division has effectively acted to prevent
encroachments on forest land, successfully evicting 39.3981 hectares of encroachments
during the anti-encroachment drive initiated in June 2023. Currently, there are 49.0789
hectares of encroachments on forest land, which are being identified and removed in
accordance with regulations.

0.02377%

3.65237

Narendernagar Forest Division: According to Uttarakhand Forest Statistics Reports, a total
of 0.2184 hectares and 0.0180 hectares of forest land were evicted from illegal encroachment
on forest land during the years 2007-08 and 2008-09 respectively (Source: Uttarakhand Forest
Statistics 2007-08 and 2008-09). The division has effectively acted to prevent encroachments
on forest land, successfully evicting 0.68 hectares of encroachments on forest land during the
anti-encroachment drive initiated in June 2023. Currently, the total area of encroachment in
the division is 3.65237 hectares and efforts are being made to identify and remove
encroachments on forest land in accordance with regulations.

0.00177%

0.00

Parts of Rudrapravag Forest Division also falls with in jurisdiction of Tehri District, with
no reported encroachment on forest land in these areas. The division has periodically
removed encroachments while fulfilling its legal responsibilities. Effective actions have been
taken to prevent encroachment on forest land.

0.00000%

Parts of Uttarkashi Forest Division also falls with in jurisdiction of Tehri District, with no
reported encroachment on forest land in these areas. Effective actions have been taken to
prevent encroachment on forest land.

0.00000%

206439

79

0.00000

Parts of Mussoorie Forest Division also falls with in jurisdiction of Uttarkashi District, with
no reported encroachment on forest land in these areas. Effective actions have been taken to

prevent encroachment on forest land.

0.00000%
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Sl

Name
of
district

Total
Forest
Cover
(in
Hectares)

Total
Encroachment
upto March
2024
Districtwise
(in Hectares)

Action taken for Removal of Encroachment Yearwise Districtwise

Percentage loss
of forest as on
March 2024
District wise

Uttarkashi

303615

Parts of Tehri Forest Division also falls with in jurisdiction of Uttarkashi District, with no
reported encroachment on forest land in these areas. Effective actions have been taken to
prevent encroachment on forest land.

0.00000%

2.6049

Tons Forest Division: According to Uttarakhand Forest Statistics Reports 2007-08, the total
encroached area of the division was 54.8300 hectares, and during that year, a total of 22.9943
hectares was freed from encroachment by the division. By March 31, 2008, out of a total
encroached area of 33.1407 hectares, 14.3501 hectares were freed from encroachment. In
2016, the division took action to free 8.3899 hectares from a total encroached area of 17.7642
hectares (Source: Uttarakhand Forest Statistics Reports 2008-09; 2016-17). A total of 4.78
hectares, 1.20 hectares and 0.805 hectares of land were evicted during the years 2017-18,
2019-20 and 2023-24 respectively. Division has periodically removed encroachments while
fulfilling their legal responsibilities and effectively acted to prevent encroachments on forest
land, successfully evicting 0.50 hectares of encroachment on forest land during the anti
encroachment drive initiated in June 2023. Currently, the total area of encroachment in the
division is 2.6049 hectares.

0.00086%

6.5212

Upper Yamuna Forest Division: According to Uttarakhand Forest Statistics Reports 2017-

18, Upper Yamuna Forest Division evicted 28.8642 hectares of forest land from a total
encroached area of 50.3552 hectares. A total of 9.2896 hectares, 1.9932 hectares, 2.1642
hectares, 0.162 hectares, 1.36345 hectares and 2.2103 hectares of forest land were evicted
from encroachment during the years 2018-19, 2019-20, 2020-21, 2021-22, 2023-24, and 2024-
25 respectively. Upper Yamuna Forest Division have periodically removed encroachments
while fulfilling their legal responsibilities. The division has effectively acted to prevent
encroachments on forest land, successfully evicting 1.36 hectares of encroachment on forest
land during the anti encroachment drive initiated in June 2023. Between March and October
2024, the division successfully cleared 2.2103 hectares of encroached forest land. As of the
end of October 2024, the remaining encroachment in the division stands at just 4.3109
hectares.

0.00215%
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SL. Name Total Total Percentage loss
No. of Forcest | Encroachment of forest as on
district | Cover | upto March March 2024
(in 2024 Action taken for Removal of Encroachment Yearwise Districtwise District wise
Hectares) | Districtwise
(in Hectares)
Uttarkashi Forest Division: According to Uttarakhand Forest Statistics Reports 2016-17, a
total of 119.31 hectares of encroached area was identified in the division, of which 79.7530
hectares were freed from encroachment by the division that year. In 2017, a total of 80.5680
hectares were freed from the total encroached area of 119.3150 hectares in the division.

146 441395 (Source: Uttarakhand Forest Statistics Reports 2017-»] 8). In the year 2020,'a.tqgal of'3§.74278 0.04823%
hectares of encroached forest land were freed from encroachment by the division. Division |
has periodically removed encroachments while fulfilling their legal responsibilities and {
effectively acted to prevent encroachments on forest land, successfully evicting 7.74 hectares |
of encroachments. Currently, the total area of encroachment in the division is 146.441395
hectares.Effective actions have been taken to prevent encroachment on forest land.

District Total 155.567495
Garhwal Zone Total 1879.800725
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District wise Details of encroachments of Forest (in Hectares) in wildlife Zone

Sl Name Total Forest Total ;
g ¢, U
No. _°fv Cover Encroachment ofr::: ":ze foss
district {in Hectares) upto March 2024 “”:h 1":;2':"
Districtwisc Action taken for Removal of Encroachment Yenrwise Districtwise biﬂricl wise
(in Hectares)
Parts of Ramnagar Tiger Reserve Division {(CTR) also falls with in jurisdiction of Almora district. with no 0.00000%
0.00 reported encroachment on lorest land in thesc arcas. The division has periodically removed encroachments
’ while fulfilling its legal responsibilities. Effective actions have been taken i prevent encroachment on forest
Almaora 171980 12nd .
Parts of Kalagarh Forest Division of Corbett Tiger Reserve also falls with in jurisdiction of Alm  Jistrict. 0.00000%
o with no reported encroachment on forest land in these arcas. The division has peniodically removed
encroachments while fulfilling its legal responsibilities. EtTective actions have been taken 10 prevent
encroachment on forest land
Total °
Kedamath Forest Division have periodically removed encroachments from forest land while fultilling their
legal responsibilities, issuing eviction notices to those illegally occupying forest land The inclusion of pending
Court cases in various courts in the 2020 report has led to discrepancies in the data Every encroachment case is
. under judicial process with proceeding ongoing in multiple courts, including autherized court’DFQ coun. the
1956436 appellate court’CF court and Hon'ble Uttarakhand High Court. In recent years, the division has effectively 0.00072%%
acted to prevent encroachments on forest land, successfully clearing | 191679 hectares of encroachments
Currently, there are 1956436 hectares of encroachments on forest [and. which are being identified and removed
Chamoli 271011 in accordance with regulations,
Nanda Devi National Park Diviston — The total encroached area is 2.102 hectares, which existed prior to
31.03.2017. In compliance with the orders of the Hon'ble High Courn of Uttarakhand, Nainital dated
18062018, 19.06 2018. and 20.06.2018, the DFQ, Nanda Devi National Park. Joshimath, issued forest o
2.102 offenses (H-2 cases) against 49 illepal encroachers in January 2019, and eviction orders has been issued against 0.00078%
all the illegal encroachers in November 2019 Effective actions have been taken to prevent encroachment on
forest [and.
Total 4058436
" 0 Parts of Rajaji Tiger Reserve also falls within jurisdiction of Dehradun district, with no reported 0.00000%
chradun teit encroachment on forest land in these areas. Effective actions have been taken to prevent encroachment on furest ) B
Total

15
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SL|  Name Total Forest Total -
v t
Ne. ‘ol'. Cover Encroachment I ';,;’ :1;2:‘1::"
district (in Hectares) upto March 2024 March 2023
I?islrictwixe Action taken for Removal of Encroachment Yearwise Districtwise District wite
(in Hectares)
Rajaji Tiger Reserve has periodically removed encroachments from forest Jand while fulfilling their feyal
responsibilities, issuing eviction notices to those ilfezally occupying forest land The encroachment caves are
under judicial process with proceedings ongoiny in multiple courts In recent years. the division has eflecuvely
1 [Handwar 58394 3442604 acted to prevent encroachments on forest land. successfully clearing 2 93 hectares of encroachments dunry 0098967
the anti-encroachment drive initiated in June 2023 Currently, there are 3 442004 hectares of encroachmenty
on forest land, which are being identified and removed in accordance with regulations
Total 3.442604
Parts of Ramnayar Tiger Reserve Division (Corbett National Park) of Corbett Tiger Reserve also fally with in 0.00013%
jurisdiction of Nainital district,with currently 0 40 Hectares encroached forest lzand in the disision The diviier
s INainical 30 has periodically removed encroachments v.hile fulfilling its Jegal responsibilities. Effective actions have been
ainita 4449 0.40 taken (o prevent encroachment on forest land, resulting in the frecing of 76 83 hectares of forest land from
encroachment during the anti-encroachment drive initiated in June 2023
S Total 0.40
0 Parts of Rajaji Tiger Reserve also falls within jurisdiction of Paun District. with no reported encroachment on 0.06060%
B _ [forest Jand in these arcas Effective actions have been taken to prevent encroachment on forest land *
) ~ |Parts of Ramnagar Tiger Reserve Division (CTR) including Corbett National Park also falls with in 0.00000%
|jurisdiction of Pauni district, with no reported encroachment on forest land in these areas The division hay
0.00 eriodically removed encroachments while fulfilling its legal responsibilities Effective zcuons hzve been taken
. p g its legal resp
Paun 339671 to prevent encroachment on forest land
Parts of Kalagarh Forest Division of Corbett Tiger Reserve falls with in jurisdiction of Pauni District. with ro 0.0001%
reported encroachment on forest land in these areas The division has periodically removed encrozchments
0 while fulfilling its legal responsibilities Effective actions have been taken 10 pre.ent encrcachment on foreu
land.
Total 0
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:I. Name Total Forest Total
0. d‘of ) , Cover Encroachment Percentage loss
istrict (in Hectares) upto March 2024 o;:.o":z::;;_)‘"
A . arc
Districtwise Action taken for Removal of Encroachment Yearwise Districtwise

(in Hectares)

District wise

Kedamath Forest Division has actively identified and removed encroachments from forest land from time to
time while fulfilling their legal responsibilities. The inclusion of pending court cases in various courts in the
2020 report has led to discrepancies in the data. In recent years, the division has effectively acted to prevent
encroachments on forest land, successfully clearing 13 968321 hectares of encroachments Currently, there are

7 |Rudraprayag 114230 7.126595 7.126595 hectares of forest land encroached The encroachment cases are under judicial process with 0.00624%
proceeding ongoing in multiple courts, including authorized court/DFFO court, the appellate court/CF court and
Hon'ble Uttarakhand High Court.
Total
° 7.126595
Gangotri National Park falls within the jurisdiction of Uttarkashi District, with no reported encroachment an
0 ; ) i ) : 0.00000%
forest land in these arcas. Effective actions have been taken ta prevent encroachment on forest land
s riashi Govind Wildlife Sanctuary and Govind National Park have periodically removed encroachments while
Unarkashi 303615 fulfilling their legal responsibilities. The divisian has efTectively acted to prevent encroachments on forest land,
0 successfully clearing 1.58 hectares of encroachments. Currently, actions are underway to identify and remove 0.00000%
encroachments on forest land in accordance with regulations.
Total 0
Grand Total 15.027635
Grand Total (Garhwal + Kumaun + Wildlife Zone)  11383.438019

Note - Division-level forest cover data is not available; therefore, districh?esl |::5ver data published by fhe Forest Survey of India (FSI) in India's State of the Forest Report 2021 has been used Similarly. the
percentage loss of forest as of March 2024 has been calculated with reference to the division
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tage 6: Revi ituti i
stag eview and Instltutlonahzation (October-Decemb 2026)
- er
Post-eviction verificatio il i
synchronizing data with t?xe\g:\l/e:wnucehge i M qted and nd il cron surveps o
: e " . . " 3 \
llage. fores quand o partment. Monitoring will involve monthly drone surveys and

. Legal strengtheni mlttees,. enabling real-time reporting on the Chief Minister’s
awareness campaigns, and s efforts Will establish a 10-member legal cell, launch preventive
gns, and develop a mobile app for encroachment prevention.

Support System

The plan is backed by 3.2 crore from the State Forest Fund. Human resources include a 20-member

task force (Forest + Police) per division. Technology integration involves GIS data sharing with the
Forest Survey of India (FSD).

Risk Mitigation

Potential legal challenges will be addressed by appointing a permanent High Court solicitor. Social

resistance will be managed through district grievance redressal centers, and re-encroachment will be
prevented via bio-fencing and solar CCTV on vacated land.

Evaluation Indicators

Success will be measured by achieving 95% removal of non-pending encroachments within 18 months,
a 70% court case disposal rate, and 100% rehabilitation compliance.

Implementing Officers

Execution will be led at the State level by the Chief Conservator of Forests (Van Panchayat/Nodal
Officer for Atikraman Hatao Abhiyan); at the Regional level by Chief Conservators of Forests
(Garhwal & Kumaon) and Conservators of Forests; and at the District level by Divisional Forest
Officers. The Principal Chief Conservator of Forests (HoFF, Uttarakhand) will conduct monthly
progress reviews.
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